
Governnlent of Jammu and Kashmir
Department of Law, Justice and. Parliamentary Affairs

Civil Secretariat
Srinagar/Jammu

jc+c+c+cSc

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointment of Officer in charge(OIC) Litigation..

GOVERNMENT ORDER NO:-1046 -JK (LD ) of 2024
DATED:- - 18 - 01 - 2024

Sanction is hereby accorded to the appointment of Of:ficer’s of Public
Works (R&B) Department, as mentioned in annexure to this Governlnent'Order
as Officer in charge (OIC) Litigation for the cases indicated against each

including Contempt Petition, if any, pending before Hon’bIo High Court .of
J&K and Ladakh/Central Ad in in istrati ve Tribunal

The terms and conditions of appointment of the OIC shall be governed
by the provisions of Government Order No. 1673-JK(LD) of 2021 dated
24.03.2021 .

By order of Government of Jammu'ahd Kashmir.

Sd/-
(Achal Sethi)

Secretary to Government,
Dated:- 18 - 01 - 2024No:-LAW-OIC/1 /2024
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Learned Advocate General, J&K.
Principal Secretary to Hon’bIc Lieutenant Governor, Raj Bhawan.
Joint Secretary(J&K), Ministry of Home Af:fajl's, Government of indIa.

Principal Secretary to Government, PW(R&B) Department
Registrar Gen oral, High Court of J&K and Ladakh, Jammu/Srinagar.
Principal Secretary to Hon’ble Chief Justice, High Court of J&K and Ladakh.
Director Litigation , SI'inagal'/ Jammu .
Law Officer concerned

Officer in Charge Litigation(OIC).
Private Secretary to Chief Secretary for information of Chief Secretary.
Private Secretary to Secretary Law.
Incharge Website.
Government Order fi Ie.
Concerned fi le

(Reyaz Ali Bhat)
Assistant Legal Remembrancer



Annexure to the Government Order No.1046 -JK(LD) of 2023 dated 18.01.2024
F.

Is. No' ITitle of case

F
l\&®von2m
Ititled M/s Randhir Singh Group of
IConstructions through its partner
IYuvraj Singh
IVs UT of J&K and others
mFmID-2351
titled Dushant Kumar and others
Vs UT of J&K and Ors

].

b:

mo
iQamar Rubb ani
v/s U. T of J&K and ors.

3.

mT£T21Z
FZeeshan Javed Rana
v/s U,T of J&K and ors.

4.

RF(ETiNiTia
FKuIdeep Kumar
v/s U.t of J&K and ors.

5.

m@&G--:FTaam
titled Shoket Ali and others

Vs UT of J&K and others.

6.

no
IAbduI Gant Batt
v/s u.T'of J&K and ors.

7.

8.
Iwp(c) no. 3061/2023
Mohd Ashraf
Iv/s U.T of J&K and ors.

9.
Iwp(c) Nb. 609/2023
HazariLal
Iv/s U.T of J&K and ors.

FvRaq
bHakim Din
Iv/s U.T of J&K and ors

10.

IO-IC

[r
IExecutive Engineer
IPMGSY Division Jammu

EmammM
IChowdfi
IExecutive Engineer
IPMGSY Division R4joqri

mr mRiaU
IChowdri
IExecutive Engineer
IPMGSY Division Rajoqri

FrRwmM)
IExecutive Engineer
IPMGSY Division Mendhar

mr m
IExecutive Engineer
IPMGSY Division Reasi

HIm
IExecutive Engineer
PM(;Sy Division Mahore

Tmmm
IExecutive Engineer
IPMGSY Di+ision D6da

[mmI
IExecutite Engineer
IPMGSY Division Doda

r
IExecutive Bngineer
IPMGSY DIvision Dod'a

r
IExecutive Engineer
IPMGSY Division Doda

fl \©a£L&
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\

18.

IWP© No.3230/ 2023
IJaved Iqbal Zargar
Iv/s U.T of J&K and ors.

W®MMTm
}titled Jeowan Singh
v/s U.T of J&K and ors. \

IWP© No. 3201
Ghula-rn Hussain Malik
v/s U.T of J&K and drs.

14.
IWp© No. –--/2023
Abdul Maj i.d Rather
v/s U.T of J&K and ors.

15.
IWP© No. 2844/2023
Tara Chand and others
Vs U.T of J&K and ors.

FqjEiR-oT3igBT5
IRaj Singh
v/s U. T of J&K and Ors

17.
Iwp(c) No. 540/2023
IMohd Shafiq
v/s U.T of J&K ..

ILPA N6. 164/2023
M/S Fazal Rehman Dar
Iv/s U.T of J&K and oFs.

IEn Zakir Hussain Zargar
IExecutive Engineer
IPMGSY Division Thathri

Erm
IExecutive Eilgineer
IPMGSY Division Kishtwar

[rmmSKaLI
IExecutive Engineer
IPMGSY Division Kishtwar

MmcmMFvm
IExecutive Engineer
IPMGSY Division Kishtwar

ElaM=
;xecutive Engineer

IPMGSY Division Kishtwar

Fr=iTKl
IExecudve Engineer
IPMGSY Division Kathua

FInnam
IExecutive Engineer
IPMGSY Division Mahore

Fm)TIm
IExecutive Engineer
PMGSy Divis’i-on b(lahore


